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C.P. No. 108/ALD/2017

Shri Dhiraj Kumar Jha, PCS for the petitioner. The present case is
filed under Sections 111 and 111A of the Companies Act, 1956
readwith corresponding provision of Sections 58 & 59 of the
Companies Act, 2013. Notice be issued to the Respondent Company.

Meanwhile, the Registry is directed to make scrutiny of the
case.

The matter be listed on 5™ October, 2017.
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Dated:12.09.2017 Shri H.P. Chaturveal, viemuvoer (WuuiLias,
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